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DR. PRATAP CHANDRA CHUNDER
&:Iaum'wengmek mt.htheihon Member
t temple is & very important ar-
nt:e and that it should be

& proper manner. TbeG&

vernment is uhnga mrm If
necessary, further steps ‘lahobetakcn
liutatpruenuhmunoneedform
special asmsistance as the hon. Member is

suggesting.
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WRITTEN ANSWERS TO QUESTIONS
Sagarcane Dues in U, P. and Bihar

‘204 SHRI SHYAM SUNDER GUPTA:
SHRI G. M. BANATWALLA:

Will the Minister of AGRIGULTURE
AND IRRIGATION be pleased to state:

(a) whether huge arrears of Cane Grow-
wershave been outstanding towards Sugzr
Millsin U. P. and Bihar States; and

(b) if so, the names of such Sugar Mills
together with the money outstanding and
since when ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH):

(a) and (b) A statement is laid on the
‘Table of the
(Placed in benry, Ses No. LT-2962/78)

Revision of Delhi Master Plan

205. SHRIMATI MOHSINA KID.
WAI. Will the Minister of WORKS
AND HOUS]NG AND SUPPLY AND
REHABXLITATION be pleased to state:

(a) whether the fand hedule as laid
duvm m t.hc Delhi Manac.?hn, is being

Colomuln the Calpital; and

whethgrmycommmeeofexpem
is ) appointed to advise the Goven-
ment in the matter?

THE MINISTER QF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILATION (SHRI SIKANDR BAKHT):

Tn . th of regularisation
(.)thanse; mlo:i: chnnxeofhndme
ooudmdwhuevwnewy

(b) A high level ementation body
with the Lt. Governor, as Chairman
hnhrudofybeenletupmmtchthe

development of
muﬂwrhed colonies and allied matters.
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Centres ting in
Agro-Service Operating

%207. SHRI P, KANNAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the ber of agro-servi
operation at present in the country in’ d:e
various States;

(b) tbe Precise services offered by there

(‘g whether any study has been made
functional utility of these centres;

(d) steps, if any, proposed to be taken to
improve effectivencss of these centres <o as
to make areal dentontherural econcmy ?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
INGH BARNALA):

(a) State-wise distribution of 2,864 agro
service centres in operation is given in the
Statement attached.

(b) These centres are rendering one or
more of the following services.

(f) Custom  hir| of ngru:ultun.l
machinery for preparltxon,
land development i

it harvnunﬁ operauons, dril

(if) installation, maintenance and
servicing of farm equipment.

(iii) plant protection services.

(iv) sale of fertiliscrs, pesticides, seeds,
:g.re-p.r of .mpﬂ tural ma-
inery, fuel oils, lubricants, ete.

{€) A survey undertaken in 1
reveals that they hwerendernd uu?fq
micl:e to the farming community, arth,
eularly in providing expensive &
madn}z’lery on cultsom basis, e

(d) The agro-service entreprencurs have
boen advised to dlvernfyep:nd 4d
their centres ss composite service an
input distribution centres, meeting under
encroof as many agricultural require-
ments of the farmers as pomible. The
training course for these entreprencurs
hu been redesigned so as to give more
e and attention to aspects connectd
wnh (i) trading in fertilisers and other
inputs, and (5) business and accounting
management, e Agro-Industries Cor-
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porations and the State Govts. are being

advised to also use them increasingly for

the distrihuti:n of agricultural inputs,
hinery and imp}

Statement
S. State Agro-
No. Service
Centres
opcﬂtinn
1. Andhra Pradesh . . 235
2. Assam . . . . 10
g. Bibar . . . . 242
4. Gujarat . . . 109
5. Haryana . . . 125
6. Jammu and Kashmir . 2
7. Karnataka . 163
8. Kerala . . . 10
9. Madhya Pradesh . . 3ot
10. Mabhbarashtra . . . 346
t1. Orissa . . . . 34
12. Punjab . . 275
13. Rajasthan . . . 334
14. Tamil Nadu . . . 182
15. Uttar Pradesh - . 207

16, West Bengal . . . aBg

TotaL . . 2,864

Windiag wup of Rehabilitation
Department

®208. SHRI SHIV SAMPATI RAM :
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased tostates

(a) whether Gover . tepided
tgov:md up the Department of Rehabilita-
H

46

g’) the num{:;r of erfhployeel in various
categorics working in the  Department
of Rehabilintiong; prrtmen

(c) the number out of them who have »
already been absorbed in other Depart-
ments along-with the details ; and

(d) when the remaining employees of
¢ Department of Rcf.bi!italﬁgn are

likely to be absorbed in other Depart-
ments ? ¢

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) : () The Department of Re-
habilitation would be progressively

wound up on the tasks assigned to it being
completed.

(b) The number of employees working

in the Department of Rehabilitation under
various categories is 3

Group ‘A’ . 30
Group ‘B’ . . 138
Group ‘G’ . . B 330
Group ‘D’ . . . 168

ToraL . . . 666

(c) and (d). Do not arisc at present,
in view of answer to part (a). e em-
ployees of the Department as and when
rendered surplus will be considered for
appropriate absorption elsewhere through
the Central (Surplus Staff) Cell.

Implementation of Dri Water
Schemes in Rural ladis,

209. SHRI KESHAVRAO
DHONDGE : Will the Minister of

ORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state :

(a) the number of villages in which the
scheme for iding drinking water to
the people in rural areas has been im-
plemented by Central Government and
the expenditure incurred thereon ;

(b) the number of v:lla‘iel (state wise),
which have benefited by this sch and
the t of the fi inl i

e
ided to State Governments by Central
overnment for this scheme ; and





